
From

To,

THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAr\4, NAGALAND, r\4IZORAI4 AND ARUNACHAL PRADESH)

Smti Jayash ree Bora,
Jt. Regrstrar (Vigitance),

Gauhati Hiqh Court,
Guwahatl.

No.Hc.VII-21/ 2008(pt.)/s308/A

The Joint Registra r,

Gauhati High Court, Itanagar permanent Bench,
Yupra.

tL
Dated Guwahati the Df )une, ZOZ4

Station leave permission.

Your letter No. HC(IB)-VIG/OUZOZA:4Z3, dtd. 19.06.2024.

Yours faithfully,

1
JT. REGISTRA R(VIGII.ANCE)

o No.HC.vtr-zl I2008(Pt.) 5309-1o/A. da 20 .06.2024

Su b:

Ref:-

Sir,

with reference to the above, I am directed to inform you that the prayer of shri
Hirendra Kashyap, Distrrct & sessions Judge, Bomdira for station reave permission i.o-the evening ol 2L.o6 '2024 to 23.06.2024 has been granted. The next senior mostludicial offlcer at the station sharr remain in charge of his court and office in his absence.

Me

Copy to:

1. Shri Hirendra Kashyap, District & Sessions Judge, Bomdila

2. The Project tYanager, Gauhati High Court.

1
JT.,REGISTRAR (VIGILANCE)

J


